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Oral Angwerg

fare (Shri Asoks Mehia): (a) to (o).
The Draft Outline of the Fourth
Plan is being reviewed in the light
of the changes in the economic situs.
tion that have taken place since it
was published. The review will be
completed as soon as possible.

Shri A. K. Gopalan: May 1 know
whether it is a fact that the World
Bank and the Aid India Consortium
are scrutinising the projects that are
to be included in the Fourth Plan
and, if so, whether the Government
of India has accepted the position of
the World Bank and the Aid India
Consortium being the final arbiters
in this matter?

Shri Asoka Mehta: The final arbi-
ters of the Plan are the Members of
Parliament. As far as the World
Bank and the Aid India Consortium
are concerned, they have to look at
the Plan and decide where and how
far they would be willing to provide
the assistance that we ask for.

Shri Hanumanthaiya: Why should
they have the right to look into our

Plan? That is the fundamental
question,
Shri A. K. Gopalan: A Draft

Plan has already been submitted to
the Parliament. May | know whe-
ther another Draft Plan is to be sub-
mitted and. it so, what are the basic
changes in it and what is the reason
for that?

Shri Asoka Mebhta: During the cur-
rent session we shall have the annual
plan for 1967-68.

Shri A. K. Gepalan:
draft plan?

Shri V. Erishunameotrthi: Let it
not be called Five Year Plan.

Shri Asoka Mebhta: The Pive Year
Plan has always to be broken up into
annual plans. As far as the Five
Yesr Plan is concerned, the draft
plan was discussed in various com-
mittess of Parlisment. We are alm

Is it a new
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ments that have been formed in the
States, and as soon as the review is
over, it can be finalised; a real re-
view can start only when the various
budgets are available; we hope to

finalise the document after it and
bring it before the House.
Shri Chintamani Panigrahi: Are

we to understand that for the last
two years only annual plans are
being farmulated and Five Year plan-
ning has been completely given up?
Does it mean that for the next three
years we shall go on only with
annual planning?

Shri Asoka Mehia: The Five Year
Plan outline is before us. We have
also reached agreements with 16 out
of 17 States about the Five Year
Plans for the States. Unfortunately,
there has been marked fluctuation of
the resources available for the Plan.
For instance, when a review of the
current year’s resources was made
in Octo%er, 1966 in consul.ation with
the State Governments, the resources
that the States would be able to pro-
vide for the annual plan were worked
out at Rs. 408 crores. When a similar
review was made in April, 1967, the
resources came down to Rs. 283 crores.
When a further review was made re-
cently, the recources have come down
to Rs. 225 crores. We are, therefore,
going into this fully with the States.
I would like to poin out that as a re-
sult of increase in dearness allowance,
the States’ resources have been eroded
to the tune of Rs, 500 crores over the
Plan period. As a result of certain
concessions in taxes and certain subsi-
dies etc. given they have further gone
down by Rs. 140 crores. Therefore,
the total erosion has been of the order
of Rs. 640 crores, and we have got to
discuss with the States whether to this
extent the plans should be revised or
whether they have some other sugges-
tions in this direction.

Shri RKanga: The only thing that
remaing is a declaration of insolvency.

Dr, Ranen Sen: Some time ago, it
was known that the Planning Com-
mission or the Government of India
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were refusing to make adequate allot-
ments for the Fourth Five Year Plan
to the States, and the State Govern-
ments were anxious about the share
that they would get for the Fourth
Five Year Plan. When the Aid India
Consortium or the World Bank were
giving help or instructions or advice
to the Planning Commission and the
Government of India, was this ques-
tion of giving help to the State Gov-
ernments for the Fourth Plan allot-
ment discussed, and if so, what was
discussed?

Shri Asska Mehta: This question
does not arise as far as the World
Bank or the Consortium or the Soviet
Union or any of the East Eurpean
countries or any other sources from
whom we seek credits or concerned,
they are not concerned whatsoever
with what we do about financing the
State plans.

Shri Hem Barua: Some time back
the President of the World Bank visi-
ted this country and had 3 series of
talks with our Ministers. In  that
context, may I know how far itis a
fact that the President of the World
Bank has suggested some Indo-Pakis-
tan joint projects? If he has suggest-
ed like that, what is the reaction of
the Government to that, and has he
assured us of any financial aid for
the implementation of our Plan?

Shri Asoka Mehta: In so far as the
discussions of the President of the
World Bank wifh me are concerned,
no reference to Pakistan was made.
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Shri Indrajit Gupta: The hun. Min-
ister stated in his orginal reply that
the delay in finalising the Plan was

due to certain changes which had
taken place in the meantime. May
I know specifically what are the

changes which had taken place in the
sphere of anticipated or committed
foreign assistance for the Plan? Delay
can only mean that the earlier expoc-
tations have either been belied or the
amount that was expected has been
cut down. Specifically what are he
changes in that respect which have
led to the delay?

llrlAnkaleIna As far as ex-
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As to what will be the total quan-
tum of external assistance that will
be available will be decided after the
final Plan has been drawn up, and
then the parties concerned can say how
much or to what extent they would
want to assist us.

Shri Indrajit Gupta: My question
has not been answered. He ig only
telling me what I am aware of I
wanted to know what chunges, if any,
are there noticeable in the trends or
the commitments or the expectations
which were there earlier as regards
foreign assistance,

Shri Asoka Mehta: As far as any
changes are concerned, non-project
aid has been flowing in more or less
according to our general expectations.
But as far as project aid is concerned.
negotiations for it have not moved
forward as we had hoped them to.

Shri D. C. Sharma: From what the
hon. Minister of Planning has said,
it is obvious that the cake of ouUF re-
sources for the Fourth Plan is getting
smaller and smaller every day and the
cake of our necds for the Plan is get-
ting bigger and bigger every day. May
I know from him if the axe ix yoing
to fall on the public undertakings or
some other bodies will be taken into
account 30 that the gap between the
two is bridged?

Shri Asoka Mehta: The Plan consi-
sts of two parts: the public sector in-
vestments and the private sector in-
vestments. As the Economir Survey
has pointed out, savings in the econo-
my have gone down. How large the
public sector can be depends ulti-
mately upon the willingness of the
govermments concerned to mobilise
private savings for public purposes.
These are questions which have ulti-
mately to be decided by the govern.
mentg concerned. The erosion {hst
has taken place, as I pointed out. is of
the order of Rs. 640 crores so far a»
States resources are concerned; it may
be of the order of Rs. 400-8500 crores s
far as the Centre is concerned. %t is
entirely up to these governmonis e
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is in a phase of depression and reces-
sion, and ane has to envisage to what
extent there will be the necessary
buoyancy in the economy. The dbuoy-
ancy in the economy will be ultimate-
ly determined by the improvements
that will take place in  agriculture.
We have our own assessment and esti-
mate, but one has to be a little cautious
about it. As the hon. Member is
aware, the national income in'the last
three years has more or less remained
where it was, if anything, it is a little
lower than it was in 1964-85. Whether
the national income will move for-
ward adequately depends upon one's
assessment of agricultural production.
We are daing it very carefully in full
consultation with all concerned, but
we would like to be doubly cautious
before we finally declde about it.

Shri Shri Chand Goel: In view of
the horrible picture that has been
drawn in the book which was supplied
to the members yesterday, the Econo-
mic Survey, where the conclusion has
been drawn that there is no escape
from the fact that in future it
will not be possible to meet the
demands of development as well as of
non-development expenditure, 1 want
to know wheiher the Government
has in view to drastically cutting
down the plan targets? Secondly,
what is going to be the policy of the
Government with regard to the pro-
jects which are in hand and which
have not been completed?

Shri Asoka Mechta: As far as the
first parl of the question is concern-
ed, Government's policy is that all
the outlays whether developmental
or non-developmental should be
within the resources that are avai-
lable and that could be mobilised.
Secondly, the non-developmental
expenditure will be kept as much
under control and check as possible.
The very document which the hon
Member referred 10 points out that
every effort will have to be made
in this direction and as soon as we
have some improvement in our agvi-
cultural production, the effort will be
to stop up our development pro-
grammes.
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As for the second part, projects
that are already on the ground and
are moving forward are being car-
ried forward and care is taken to see

that no new projects are started till
the economy regains the buoyancy.

Shri Sradhakar Supakar: To what
extent wil]l the size of the Fourth
Plan differ from the draft plan
which was presented to this House
last year? Will it be according to
the availability of external resources
or according to the internal perform-
ance of the economy?

Shri Asoka Mehta: The various
compunents that go to make up the
Plan are, firstly, the base aggregate
level at which are the exisiing taxes
and revenues that are collected and
the expenditure that is made by the
¢ighteen Govermments in India. That
is the first thing. One has to find out
what is available, Secondly, we
should know the additional mobilisa-
tion of returns cither in terms of
tax or loans or small savings. The
third is the external credit. All these
are reievant factors .. . (Interrup-
tions).

Oral Anpwer,

Mr. Speaker: We huve spent
twenty minutes on one ques-
ton. At this rate we can dispose of
one question per day. All right. I
Members want it like that, let it be
be so . . . {Interruptiuns.)

ot wforarg wo adw : wumy weted
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Mr. Speaker: I have called Shri
Umanath now, One from this side and
one from that side.

Shri Hem Barua: One froam the
Centre aiso.

Shri Umanath: The Fourth Plan
had been submitied to this Parlia-
ment and is ending discussion, which
means that Parliament is selzed of
the draft Fourth Plan. It ls report-
ed in the papers that tho Minister
had stated that the outlay had
pruned to the extent of

to be
000
crores’. What is the basls on w‘udl-
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he had made this -calculation? the r.esponsibil%t}.r of my colleague,
Secondly, what led the Minister to the Finances Minister.

give it out to the Press when the . . . -

whole thing is 'befiye Parkament? & Shrimati Sushila Rohatgi: In order

Why should he announce it to the

Press without taking Parliament into
confidence?

Shri Asoka Mehta: I have made
no statement that the Plan would be
pruned to the extent of 6,000 crores.
I am grateful to the hon. Member
for bringing this to my notice. There
is not the slightest basis for this and
I have made no such statement.
Because a certain thing is before
Parliament, should I refuse to answer
questions put to me by the Press
even when Parliament is not in
session? It is for you to decide, Sir,
whether as a Minister I should refuse
to answer questions about the Plan,

when they are pu' = tie Press.
Mr. Speaker: No, no. Mr. Viswa-
natham.
Some hon. Members: One from

this side.

Mr. Speaker: Centre also, one from
the Centre also.

Shri Tenneti Viswanatham: Is it
true that the President of the World
Bank has suggested to the Minister
in his talks that if India should expect
the same measure of external assist-
ance as was originally anticipated,
then India should make up with
Pakistan before such expectations
could fructify? This is what the
papers have reported. It is up to
the Minister to contradict it.

Shri Asoka Mehta: I have replied
to this question: (a) the President
of the World Bank never brought
Pakistan in his discussions with me;
and (b) as far as external assistance
for the Plan is concerned, this matter
has to be negotiated with a large
number of countries; these are
matters for their own Parliaments
also; they do not suddenly decide
and say, “Yes, this will be given.”
This is a matter which has to be gone
into from year to year, and that is

. to carry the Plan to its logical con-

clusion and for effeciing economy,
is the Government planning to effect
some retrenchment in the military
installations and the personnel of
various institutions in the country,
especially in Kanpur?

Shri Ascka Mehta: As far as plan-
ning is concerned, defence is not
under our jurisdiction. I know
nothing about what is being done in
the Defence Ministry.

Shri D. N. Patodia: As the Admi-
nistrative Reforms Commission, after
careful consideration, has submitted
that the present set-up of the Plan-
ning Commission ig not suitable for
planning out the schemes and have
therefore recommended major
changes in the Planning Commis-
sion, will the hon. Minister say
whether any such proposal is being
contemplated to make a complete,
overall change in the Planning set-up
and in that case whether the revised
fourth Five Year Plan will be made
out only after the Planning Com-
mission is reconstituied?

Shri Asoka Mehta: The recom-
mendations of the Administrative
Reforms Commission are before the
Government, and are being currently
considered. The decision of the Gov-
ernment on thgse recommendationg
will soon be announced.

Shri Buta Singh: It is only in this
House that we are concerned with
the draft outline and the finalisation
of the Plan. Outside, the great people
of India are the least concerned
about the five year Plans because of
the poor implementation of the past
Plans. May I therefore know whe-
ther in the revision that is being
made of the draft outline, any spe-
cial steps are being taken by the
Government to remove the disparity
between the richest and the poorest
people of this country and, if so,
what are those steps?



843 Orai Answers

Shri Aseka Mekta: It is not only
in this House but in the legislatures
of the 17 States and the legislatures
of 10 Union territories, there is the
same kind of interest as there is in
Parliament. Secondly, I do not
accept that in the last 15 years we
have not implemented our plan pro-
‘posals. Thirdly, as to what steps are
being taken, they are already in the
draft outline. If any further propo-
sals are made, they will be announc-
ed.

shri 8. M. Banerjee rose—

Mr. Speaker: We cannot discuss
-the whole of Planning in the Question
Hour. But if Mr. Banerjee is still in-
-sisting, what can I do?

Shri 8. M. Benerjee: 1 am prepar-
.2d to go without the chance of putting
‘a qguestion, if the whole of the Ques-
tion Hour can be saved by eliminsting
me,

My. Speaker: 1If you want to put a

question, please put it. I will allow
you.

Shri Manibhai J. Patel: A point of
-order,

Mr. Speaker: Let us hear his point
©of order first.
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Air. Speaker: The vyavastha is
you must sit down.

Shri 8, M. Banerjes: In reply to
a question, the Minister said that the
rise in DA is one of the causes why
plan expénditure is being increased.
1 want to know whether he Is aware
that even today the Central Govern-
ment employees are entitled to
another alab of increase in DA on
the basis of the second pay com-
mission's report because there has
been a 10 point average rise? 1Is it
a fact that the Planning Minister is
standing in the way of the Finance
Minister giving that increase?

Shri Asoka Mebhta: It is entively
up to the State Governments con-
cerned to decide whether they want
to increase their non-developmental
expenditure and decrease develop-
mental expenditure.

Shri S. M. Banerjee: I was asking
about Central Government emplo-
yees.

Shri Asoka Mebia: There is no
question of my being able to stand
in the way of any Government want-
ing to do what it wants to do. I can
give my advice.

Mr. Speaker: Next question.

Oral Angwerg - . -

Shri 8. M. Banerjee: I was asking
about the Central Government
employees, Sir.

Mr. Speaker: I have passed on to

the next question.
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